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Annexure R-1 

Canna Plants based Floating Garden for Phytoremediation 
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Concrete barriers and  Floating Garden for Phytoremediation 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Floating Barriers for Plastic Debris Removal 
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Treatment System installed at the Nalla 
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Before and After Treatnment Samples of the Sewage Water at the 

Nalla 

 

999



Annexure R-2 10100



11101



Annexure R-3 
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